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Fake ‘UK doctor’ did heart
surgeries, may've killed 7

Tives News NETWORK

Bhopal: Authorities in Mad-
hya Pradesh are probing alle-
gations that a man hired by a
missionary hospital in Da-
mohdistrict as a*“highly skil-
led cardiologist” from the UK
is a fraud whose botched sur-
geries Killed between seven
and a dozen patients in less
thana month.

The suspect, believed to
be Narendra Vikramaditya
Yadav,allegedly posedas DrN
John Kem fromthe UK.

Some patients, who were
sceptical of the doctor, moved
their relatives to a different
hospital in Jabalpur, where

CASE IN HYD T0O

» Narendra Vikramaditya
Yadav allegedly posed as
British doctor N John Kem
> Hospital hired him even
though he didn’t have valid
credentials. Conducted
critical cardiac surgeries

> Authorities alerted after
discrepancies were noticed
in his qualifications

the fraud finally came to lig-
ht. Yadav reportedly could
not furnish legitimate medi-
cal certificates when quizzed.

»Trouble in Hyd, P 17

‘Fake doc’ faced
criminal case in
Hyd, couldn’t
furnish valid ID

»PFromP1

N arendra Vikramaditya

Yadav, the suspect, has

gone missing after a co-
mplaint was filed against him.
Neither district collector Sud-
hir Kocher nor Damoh chief
medical and health officer Dr
Mukesh Jain could be contact-
ed despite multiple attempts.

Deepak Tiwari, the district
president of the Child Welfare
Committee, who raised the is-
sue, said several families had
alerted the administration af-
ter noticing discrepancies in
Yadav’'sand credentials.

“Icametoknowthatthein-
ternal report submitted to the
collector has referred to
deaths of seven patients who
were operated on by the
quack, but we think the toll
must be around 12," Tiwari
told TOL.

Yadav allegedly has a
criminal case against him in
Hyderabad. He had failed to
provide any legitimate identi-
fication or medical certificate
when questioned.

Priyank Kanungo, a mem-
ber of National Human
Rights Commission, claimed
inasocialmediapost that govt
money has been misused by
the hospital.
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Bhondsi jail has just
1 doclor [or over 2K
mmates, says NHRC

Gungsters nre also using phones in the jail

GURUGRAM: Gangsters
using mobile phones, lack
of 5G signal jammers, no
female medical staff and just
one doctor to attend over
2,800 inmates, these were
some issues that the National
Human Rights Commis-
sion’s (NHRC) found dur-
ing inspection at Gurugramy
Bhondsi jail.

The inspection was car-
ried out by the NHRC’s Spe-
cial Monitor Balkrishna
Govyal on Tuesday.

During his inspection,
Goyal found out that there
was only one doctor. Also,
no woman doctor is in the
jail for female inmates which
raises concerns about how
sick women would discuss
their health issues with the
male doctor, an NHRC offi-
cial said. A senior jail official
admitted to the shortage of
medical staff in jail.

Three posts are sanc-
tioned for medical officers
in the jail but only one is
appointed. As there is just
one doctor in the prison, he

refers the sick inmates to civil
hospital in Gurugram, the
official said
Along with knowing
about the well-being of all
the prisoners in the Bhondsi
jail, Goyal also enquired
about the facilities being pro-
vided to them and the behav-
ior of the jail administration.
He alsoinspected the jail's
kitchen and expressed satis-
faction over the tood being
provided to the inmates.
“The Bhondsi jail has
only 2G signal jammers, so
5G networks are operational
on mobile phones. Taking
advantage of this, several
gangsters lodged in the jail
are reportedly using mobile
phones inside,” Goyal said,
According to an offi-
cial, as of December 2024,
a total of 2,898 inmates are
lodged in jail against a sanc-
tioned capacity of 2,412, The
inmate population com-
prised 2,269 male undertri-
als, 80 female undertrials,
532 male convicts and 17
female convicts. AGENCIES
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Man posing as UK
surgeon ‘performs
surgeries, causes
deaths’ in MP

Bhopal: Authorities in MP's
Damohdistrict are investigating
a case of medical fraud after a
man posing as a British heart
surgeon allegedly performed
surgeriesat aprivate missionary
hospital, resulting in multiple
patient deaths withina month.

Damoh Child Welfare
Committee president Deepak
Tiwan alleged that DrN john Kem
— a UK-based cardiologist — had
adifferent name and allegedly
“used forged credentials o secure
employment and conduct com-
plex heart procedures”.

NHRC member Priyank
Kanoongo said an investigation
would be conducted. On X,
Kanoongowrote: “Acase hascome
to light involving the untimely
deaths of seven peopleduring heart
surgenes performedby a fake doc-
tor at a missionary hospital under
the guise of treating heart disease.
According to the complaint, the
missionary hospitalis covered un-
derthe Prime Minster's Ayushman
Bharat scheme, and govermnment
fundshave akobeen misused”.

“We are looking into allega-
tions first and then take action”
a senior police officer said. ENS
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NHRC carries
out inspection
at Gurugram’s
Bhondsi jail

PIONEER NEWS SERVICE B Gurugram

angsters using mobile phones,
Glack of 5G signal jammers, no

female medical staff and just one
doctor to attend over 2,800 inmales,
these were some issues that the NHRC
found during inspection at Gurugram’s
Bhondsi jail.

The inspection was carried out by
National Human Rights Commission’s
(NHRC) Special Monitor Balkrishna
Goyal on Tuesday.

During his inspection, Goyal found
out that there was only one doctor. Also,
no woman doctor is in the jail for
female inmates which raises concerns
about how sick women would discuss
their health issues with the male doc-
tor, an National Human Rights
Commission official said. A senior jail
official admitted to the shortage of
medical staff in jail.

Three posts are sanctioned for med-
ical officers in the jail but only one is
appointed. As there is just one doctor
in the prison, he refers the sick inmates
to civil hospital in Gurugram, the
official said

Along with knowing about the well-
being of all the prisoners in the Bhondsi
jail, Goyal also enquired about the facil-
ities being provided to them and the
behaviour of the jail administration.

He also inspected the jail’s kitchen
and expressed satisfaction over the
food being provided to the inmates.

“The Bhondsi jail has only 2G signal
jammers, so 5G networks are opera-
tional on mobile phones. Taking advan-
tage of this, several gangsters lodged in
the jail are reportedly using mobile
phones inside,” Balkrishna Goyal said.

According to an official, as of
December 2024, a total of 2,898 inmates
are lodged in jail against a sanctioned
capacity of 2,412,

The inmate population comprised
2,269 male undertrials, 80 female
undertrials, 532 male convicts and 17
female convicts.

Balkrishna Goyal also visited an old
age home located in Mandawar
village in Sohna area and took stock of
the services and facilities being
provided there.
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Govt to take over three
power projects from
SJVNL, 2 from NHPC

SHIMLA, APRIL §
The state government today
dedided to take over the Sun-
ni, Luhn and Dhaulasidh
power projects being execut-
ed by Sathy Jal Vidyut
Nigam Lid (SJVNL) and take
back the Baira Siul and Dug-
gar projects in Chamba dis-
trict. It sought an enhanced
share of free power and
retum of hydroelectric proj-
ects afler 40 years,

The Cabinet that met under
the chairmanship of Chief
Minister Sukhvinder Singh
Sukh took the decision to
take over the 382 MW Sunni,
210 MW Luhri Stage-1 and 66
MW Dhaulasidh power proj-
ects being executed by the
SIVNL. It also decided to take
over the 180 MW Baira Siul
located on a tributary of the
Ravi and the 500 MW Duggar
project on the Chenab in the
Pangi area of Chamba dis-
trict. National Hydro Power
Corporation (NHPC) Ltd is
running both projects.

“The Cabinet today decid-
ed that the Central Govern-
ment and the SIVNL be
intimated aboutits decision
to take over the Sunni,
Lathri and Dhaulasidh proj-
ects. Anindependent evalu-
ator will be appointed to
assess the actual expendi-
ture that has been made
and how much work has
been accomplished on the
three projects being execut-
ed by the SJVNL," said
Industries Minister Harsh-

wardhan Chauhan while
bniefing mediapersons after
the Cabinet meeting.

The Cabinet also gave nod
to the appointment of an
Administrator  for  the
takeover of the 180 Baira
Siul project. “The Himachal
Government has the right to
take back all projects, which
are 40 years old or more. The
Baira Siul project was com
pleted in 1982 and now the
government has decided to
take it back,” he added.

Chauhan said that the previ-
ous BJP government had
signed no implementation
agreements while allotting
these projects. “Himachal's
interests were compromised
asitwould get only 12 percent
free powerwhile the Congress
government is of the firm
opinion that the state should
get an enhanced power share
al the rate of 12 per cent, 18 per
cent and 30 per cent and the
return of the projects after 40
years,” he added.

The decision does not
come as a surprise as the
Chief Minister had raised
the issue with the Central
Government and Union
Power Minister Manohar
Lal Khattar on several occa-
sions. In fact, a deadline of
January 15 was set for
resolving the dispute over
enhanced free power share
in the Sunni, Luhri and
Dhaulasidh projects allotted
to the SJVN by the previous
BJP government. — TNS
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Fake ‘UK doctor’ did heart
surgeries, may've killed 7

Tives News NETWORK

Bhopal: Authorities in Mad-
hya Pradesh are probing alle-
gations that a man hired by a
missionary hospital in Da-
mohdistrict as a*“highly skil-
led cardiologist” from the UK
is a fraud whose botched sur-
geries Killed between seven
and a dozen patients in less
thana month.

The suspect, believed to
be Narendra Vikramaditya
Yadav,allegedly posedas DrN
John Kem fromthe UK.

Some patients, who were
sceptical of the doctor, moved
their relatives to a different
hospital in Jabalpur, where

CASE IN HYD T0O

i » Narendra Vikramaditya

‘ Yadav allegedly posed as

' British doctor N John Kem
> Hospital hired him even
though he didn’t have valid
credentials. Conducted
critical cardiac surgeries
> Authorities alerted after
discrepancies were noticed

| in his qualifications

the fraud finally came to lig-
ht. Yadav reportedly could
not furnish legitimate medi-
cal certificates when quizzed.

»Trouble in Hyd, P 17

‘Fake doc’ faced
criminal case in
Hyd, couldn’t
furnish valid ID

»PFromP1

N arendra Vikramaditya

Yadav, the suspect, has

gone missing after a co-
mplaint was filed against him.
Neither district collector Sud-
hir Kocher nor Damoh chief
medical and health officer Dr
Mukesh Jain could be contact-
ed despite multiple attempts.

Deepak Tiwari, the district
president of the Child Welfare
Committee, who raised the is-
sue, said several families had
alerted the administration af-
ter noticing discrepancies in
Yadav’'sand credentials.

“Icametoknowthatthein-
ternal report submitted to the
collector has referred to
deaths of seven patients who
were operated on by the
quack, but we think the toll
must be around 12," Tiwari
told TOL.

Yadav allegedly has a
criminal case against him in
Hyderabad. He had failed to
provide any legitimate identi-
fication or medical certificate
when questioned.

Priyank Kanungo, a mem-
ber of National Human
Rights Commission, claimed
inasocialmediapost that govt
money has been misused by
the hospital.
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‘Fake’ UK doctor
performs heart

surgeries, causes
deaths in MP

Bhopal: Authorities in MP’s
Damohdistrict are investigating
a case of medical fraud aftera
man posing as a British heart
surgeon allegedly performed
surgeries at aprivatemissionary
hospital, resulting in multiple
patient deaths withina month.

Damoh Child Welfare
Committee president Deepak
Tiwarialleged that Dr N johnKem
—a UK-based cardiologist — had
adifferent name and allegedly
“used forged credentials to secure
employment and conduct com-
plex heart procedures”.

NHRC member Priyank
Kanoongo said an investigation
would be conducted. On X
Kanoongo wrote; “A case has come
to light involving the untimely
deathsofsevenpeople during heart
surgeries performed byafakedoc-
tor at amissionary hospital under
the guise of treating heart disease.
According to the complaint, the
missionary hospital is covered un-
der thePnmeMinister's Ayushman
Bharat scheme, and government
funds have also been misused”.

“We are looking into allega-
tions first and then take action,”
a senior police officer said. ENS
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Fake doc performs heart surgery
in missionary hospital, Kills seven

Agencies

DAMOH

The district officials are in-
vestigating allegations of a
fake doctor performing
heart surgery on patients,
who allegedly killed atleast
7, in a private missionary
hospital in Damoh city of
the state.

As reports of 7 deaths
within a month in the hos-
pital raised alarms in the
area, it has been alleged
that a person, N John Kem,
ook up the job in the Chris-
tian missionary hospital,
impersonating a famous
British doctor by the same
name, claiming to be a car-
diologist. He then suob-
sequently performed heart
surgeries on patients. The
patients who underwent
surgery died later on, offi-
cials said.

Upon further investiga-
tion, the accused’s real
name was revealed to be
Narendra  Vikramaditya
Yadav. Earlier, Deepak Ti-
wari, an advocate and dis-
trict president of the Child
Welfare Committee,
claimed that while the offi-
cial death toll is 7, the actual
count is much higher. The
advocate had filed a com-
plaint with the Damoh Dis-
trict Magistrate earlier.

"some patients, who did
not die, they came to us and

Accused took up
job in the hospital,
impersonating a
famous Britisﬁ doc

I ———————
told us about the incident
that they had taken their
father to the hospital, and
the guy was ready to oper-
ate, but they were a bit ap-
prehensive, so they took
their father to Jabalpur. We
then got to know that there
is this fake doctor working
the hospital; the real guy is
in Britain, and this guy’s
name i3 Marendra Yadav.
There is a case against him
in Hyderabad, and he has
never shown his real docu-
ments,” Tiwari told ANL

Privank Kanoongo, a
member of the National
Human Rights Commission,
said that the missionary
hospital was also receiving
money from the govern-
ment under the Ayushman
Bharat scheme.

"We got a complaint that
a fake doctor has per-
formed surgery on patients
in the missionary hospirtal.
We were also told that the
missionary hospital is also
involved with the Ayush-
man Bharat scheme and
taking money from the gov-
ernment for it. This is a
serious complaint, we have
taken cognisance of the
matter, and an investigation

is currently going on,” Ka-
noongo told ANL

Following the allegations,
the district investigating
team seized all documents
from the hospital. During
the investigation, it was re-
vealed that the imperson-
ator had filed fake
documents similar to the fa-
mous British doctor. The ac-
cused has been alleged to
be involved in multiple con-
troversies, including a
criminal case registered in
Hyderabad.

The Damoh district Col-
lector, Sudhir Kochar, has
said that he will give a state-
ment after the investigation
has concluded.

Abhishek Tiwari, Damoh
5P told ANI, "We are cur-
rently investigating the issue
of the matter of multiple
deaths in the missionary
hospital.” The fake doctor
has been accused of posing
as the British doctor N John
Kem before, where in July of
2023, he had tweeted (now
known as X), asking for
Uttar Pradesh Chief Min-
ister Yogi Adityanath to be
sent to France to stop the
riots which ensued then
The tweet was subsequently
mocked by multiple leaders
at the time. The person has
also posted purportedly
photoshopped pictures with
UP CM Yogi Adityanath
under a fake name.
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Fake’ doc hired Actual number
by MP hosp, 7 of victims may

. be higher, fear
died after heart local authorities

opsdoneby him , .. .,

Times News NETWORK e is accused of perfor-

\ o : mingrisky heart surge-
Bhopal: Authorities in ‘ |ries on unsuspecting

Madhya L radesl:n are inves- patients, many of whom died
tigating allegations that a shortly after undergoing the
man hired by a missionary procedures. Local authorities
hospital in Damoh district fgar the actual pumber of vic-
asa ‘highly skilled cardiolo- tmscould behigher.

¢ 49 The suspect has gone mis-
gist’ from the UK was a sing after the complaint.

fraud, whose surgeries Neijther district collector
killed anywhere fromseven Sudhir Kocher nor Damoh
to a dozen people in less chief medical and health offi-
thanamonth. cer Dr Mukesh Jain could be

The suspect, whose real gont::}cted fo-r ltheir ver;sions

espite multiple attempts.

n?me cou.]d be Narendra Deepak Tiwari, district
Vikramaditya Yadav, alleg- cwc president, said several
edly posed as UK doctor N families alerted the admini-
John Kem. It is alleged the strationafterthey noticed dis-
hospital hired him even crepancies in Yadav’s qualifi-
though he did not possess catonsanderedentas,
V.ahd medical qualifica- ternal report submitted to the
tions. Yadav allegedly also cojiector has referred to de-
has a criminal case athsof seven patients who we-
against him in Hydera- re operated on by the quack,
bad, and had failed to pro- but we think the toll must be

vide any valid medical cer- aroundi2,”Tiwaritold TOL

tificates. Priyank Kangngo. a mem-
ber of NHRC, said in a social
media post that the hospital is

»Continued on P10 associated with PMAY.




NATIONAL HUMAN
RIGHTS COMMISSION

TIMES OF INDIA, Chennai, 6.4.2025

Page No. 1, Size:(7.47)cms X (14.66)cms.

Fake ‘UK doctor’ did
heart surgeries, may

have killed seven

Times News NETWORK

Bhopal: Authorities in Madhya
Pradesh are investigating allega-
tions that a man hired by a mis-
sionary hospital in Damoh dis-
trict as a “highly skilled cardiolo-
gist’ from the UK was a fraud,
whose surgeries Killed any-
where from seven toa dozen peo-
ple in less than a month.

The suspect, whose real
name could be Narendra Vikra-
maditya Yadav, allegedly posed
as UK doctor N John Kem. It isal-
leged that the hospital hired him
even though he did not possess
valid medical qualifications or
professional credentials. Heisac-
cused of performing risky heart
surgeries on unsuspecting pa-
tients, many of whomdied short-
ly after undergoing the proce-
dures. Local authorities fear the
actual number of victims could
be higher:

The suspect has gone mis-
sing after the complaint.

Neither district collector
Sudhir Kocher nor Damoh chief
medical and health officer Dr
Mukesh Jain could be contacted
for their versions despite multi-
ple attempts.

Deepak Tiwari, district pres-
ident of the Child Welfare Com-
mittee, who raised the matter,
said several families alerted the
administration after they no-
ticed discrepancies in Yadav's
qualifications and credentials.

CASE IN HYD TOO

> Narendra Vikramaditya
Yadav allegedly posed as
British doctor N John Kem

» Hospital hired him even
though he didn’t have valid
credentials. Conducted
critical cardiac surgeries

> Authorities alerted after
discrepancies were noticed
in his qualifications

Some patients, who were scepti-
cal of the doctor’s expertise, took
their relatives to a different hos-
pital in Jabalpur; where it was
discovered that Yadav was im-
personating a foreign-trained
cardiologist.

“I came to know that the in-
ternal report submitted to the
collector has referred to deaths
of seven patients who were oper-
ated on by the quack, but we
think the toll must be around 12,”
Tiwari told TOI.

Yadav allegedly also has a
criminal case against him in
Hyderabad, and had failed to pro-
vide any legitimate identifica-
tion or medical certificates when
questioned.

Priyank Kanungo,amember
of National Human Rights Com-
mission, said in a social media
post that the hospital is associat-
ed with Prime Minister Ayush-
man Yojana. Hence, govt money
has also been misused, he said.
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Fake ‘British’ doctor performs heart surgeries in Madhya Pradesh hospital, allegedly kills
7: Report

https://www.hindustantimes.com/world-news/us-news/donald-trump-rejects-bidens-proposal-for-
medicare-coverage-of-high-demand-obesity-drugs-101743811047560.html

By HT News Desk | Apr 05, 2025 03:42 PM IST

The accused allegedly posed as British doctor N John Kem and took up a job in a Christian
missionary hospital, claiming to be a cardiologist.

A fake doctor has allegedly killed at least seven people by performing heart surgeries on patients
in a private missionary hospital in Madhya Pradesh's Damoh city.

The accused, whose real name was revealed to be Narendra Vikramaditya Yadav, allegedly
posed as British doctor N John Kem and took up a job in a Christian missionary hospital, claiming
to be a cardiologist, reported ANI.

Yadav then performed heart surgeries on patients, who later died.

The district president of the child welfare committee and advocate, Deepak Tiwari, claimed that
though the official death toll was 7, the actual count could be much higher, He had also filed a
complaint with the Damoh district magistrate earlier.

Tiwari said, “Some patients who did not die came to us and told us about the incident that they
had taken their father to the hospital. The guy was ready to operate, but they were apprehensive,
so they took their father to Jabalpur. We then learned that this fake doctor was working at the
hospital. The real guy is in Britain, and this guy's name is Narendra Yadav.”

The advocate also claimed that Yadav had a case registered against him in Hyderabad and had
not shown real identifying documents.

The private missionary hospital that he was employed at was also a recipient of funds from the
government under the Ayushman Bharat scheme, as per Priyanka Kanoongo, a member of the
National Human Rights Commission.

She said, as quoted by ANI: “We got a complaint that a fake doctor has performed surgery on
patients in the missionary hospital. We were also told that the missionary hospital is also involved
with the Ayushman Bharat scheme and taking money from the government for it. This is a serious
complaint; we have taken cognisance of the matter, and an investigation is currently going on.”

The fake doctor had been accused of posing as British doctor N John Kem before as well, in July
of 2023, when he had posted on X, asking Uttar Pradesh chief minister Yogi Adityanath to be sent
to France to stop the riots which were taking place in the country.
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Fake 'British' doctor accused of killing 7 after performing heart surgeries at hospital in
MP's Damoh

Posing as a British cardiologist, Narendra Yadav allegedly performed fatal surgeries using forged
documents; probe underway amid Ayushman Bharat scheme misuse claims.

https://www.newindianexpress.com/amp/story/nation/2025/Apr/05/no-one-is-happy-when-a-
naxalite-is-killed-amit-shah-urges-surrender-says-bastars-development-unstoppable

ANI | Updated:5th Apr, 2025 at 4:04 PM

DAMOH: The Madhya Pradesh district officials are investigating allegations of a fake doctor
performing heart surgery on patients, who allegedly killed atleast 7, in a private missionary
hospital in Damoh city of the state.

As reports of 7 deaths within a month in the hospital raised alarms in the area, it has been alleged
that a person, N John Kem, took up the job in the Christian missionary hospital, impersonating a
famous British doctor by the same name, claiming to be a cardiologist. He then subsequently
performed heart surgeries on patients. The patients who underwent surgery died later on, officials
said.

Upon further investigation, the accused's real name was revealed to be Narendra Vikramaditya
Yadav.

Earlier, Deepak Tiwari, an advocate and district president of the Child Welfare Committee,
claimed that while the official death toll is 7, the actual count is much higher. The advocate had
filed a complaint with the Damoh District Magistrate earlier.

"Some patients, who did not die, they came to us and told us about the incident that they had
taken their father to the hospital, and the guy was ready to operate, but they were a bit
apprehensive, so they took their father to Jabalpur. We then got to know that there is this fake
doctor working the hospital; the real guy is in Britain, and this guy's name is Narendra Yadav.
There is a case against him in Hyderabad, and he has never shown his real documents," Tiwari
told ANI.

Priyank Kanoongo, a member of the National Human Rights Commission, said that the missionary
hospital was also receiving money from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigating team seized all documents from the hospital.
During the investigation, it was revealed that the impersonator had filed fake documents similar
to the famous British doctor. The accused has been alleged to be involved in multiple
controversies, including a criminal case registered in Hyderabad.

The Damoh district Collector, Sudhir Kochar, has said that he will give a statement after the
investigation has concluded.
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Abhishek Tiwari, Damoh SP, told ANI, "We are currently investigating the issue of the matter of
multiple deaths in the missionary hospital."

The fake doctor has been accused of posing as the British doctor N John Kem before, where in
July of 2023, he had tweeted (now known as X), asking for Uttar Pradesh Chief Minister Yogi
Adityanath to be sent to France to stop the riots which ensued then. The tweet was subsequently
mocked by multiple leaders at the time. The person has also posted purportedly photoshopped
pictures with UP CM Yogi Adityanath under a fake name.
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How a fake doctor, posing as British cardiologist, performed heart surgeries allegedly
killing 7

Madhya Pradesh district officials investigate allegations of fake doctor performing heart surgeries

https://www.tribuneindia.com/news/india/how-a-fake-doctor-posing-as-british-cardiologist-
performed-heart-surgeries-allegedly-Kkilling-7/

ANI | Damoh, Updated At : 01:32 PM Apr 05, 2025 IST

The Madhya Pradesh district officials are investigating allegations of a fake doctor performing
heart surgery on patients, who allegedly killed atleast seven, in a private missionary hospital in
Damoh.

As reports of seven deaths within a month in the hospital raised alarms in the area, it has been
alleged that a person, N John Kem, took up the job in the Christian missionary hospital,
impersonating a famous British doctor by the same name, claiming to be a cardiologist. He then
subsequently performed heart surgeries on patients. The patients who underwent surgery died
later on, officials said.

Upon further investigation, the accused's real name was revealed to be Narendra Vikramaditya
Yadav.

Earlier, Deepak Tiwari, an advocate and district president of the Child Welfare Committee,
claimed that while the official death toll is 7, the actual count is much higher. The advocate had
filed a complaint with the Damoh District Magistrate earlier.

"Some patients, who did not die, they came to us and told us about the incident that they had
taken their father to the hospital, and the guy was ready to operate, but they were a bit
apprehensive, so they took their father to Jabalpur. We then got to know that there is this fake
doctor working the hospital; the real guy is in Britain, and this guy's name is Narendra Yadav.
There is a case against him in Hyderabad, and he has never shown his real documents," Tiwari
told ANI.

Priyank Kanoongo, a member of the National Human Rights Commission, said that the missionary
hospital was also receiving money from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigating team seized all documents from the hospital.
During the investigation, it was revealed that the impersonator had filed fake documents similar
to the famous British doctor. The accused has been alleged to be involved in multiple
controversies, including a criminal case registered in Hyderabad.

The Damoh district Collector, Sudhir Kochar, has said that he will give a statement after the
investigation has concluded.


https://www.tribuneindia.com/news/india/how-a-fake-doctor-posing-as-british-cardiologist-performed-heart-surgeries-allegedly-killing-7/
https://www.tribuneindia.com/news/india/how-a-fake-doctor-posing-as-british-cardiologist-performed-heart-surgeries-allegedly-killing-7/

TRIBUNE, Online, 6.4.2025

Page No. 0, Size:(0)cms X (0)cms.

Abhishek Tiwari, Damoh SP, told ANI, "We are currently investigating the issue of the matter of
multiple deaths in the missionary hospital."

The fake doctor has been accused of posing as the British doctor N John Kem before, where in
July of 2023, he had tweeted (now known as X), asking for Uttar Pradesh Chief Minister Yogi
Adityanath to be sent to France to stop the riots which ensued then. The tweet was subsequently
mocked by multiple leaders at the time. The person has also posted purportedly photoshopped
pictures with UP CM Yogi Adityanath under a fake name.
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Fake UK Doctor Kills 7 in Heart Surgeries at Madhya Pradesh Hospital Nation

https://www.deccanchronicle.com/nation/fake-uk-doctor-allegedly-Kkills-7-in-heart-surgeries-at-
madhya-pradesh-hospital-1871100

DC Correspondent 5 April 2025 5:31 PM

Narendra Yadav posed as British cardiologist at Damoh missionary hospital; probe reveals
Ayushman Bharat scheme link

A man impersonating a UK doctor allegedly performed fatal surgeries at a Damoh hospital, killing
at least seven patients.

A man posing as a British cardiologist has allegedly performed fatal heart surgeries, leading to
the deaths of at least seven patients at a Christian missionary hospital in Madhya Pradesh's
Damoh city. The accused, identified as Narendra Vikramaditya Yadav, operated under the false
identity of "Dr N John Kem" and was employed at the hospital without proper credentials,
according to officials.

Deepak Tiwari, district president of the child welfare committee and an advocate, said while the
official death toll stands at seven, the actual number of victims could be higher. “Some families
came forward and told us how they almost lost their relatives. They became suspicious and took
their loved ones to Jabalpur for treatment, where they learned about the impersonation,” he said.

Tiwari added that a case against Yadav had already been registered in Hyderabad and that he
failed to produce genuine identification documents during his appointment at the hospital.

In a serious development, Priyanka Kanoongo, a member of the National Human Rights
Commission, revealed that the hospital was receiving government funds under the Ayushman
Bharat scheme. “This hospital is tied up with Ayushman Bharat and availing government funds.
This makes the issue even more grave. We've taken cognisance and initiated a probe,” she
stated.

Authorities have launched a formal investigation, and the matter has been escalated to senior
officials. The hospital’'s alleged negligence in verifying Yadav’s identity and credentials has raised
concerns over patient safety and the misuse of public health funds. Police are currently searching
for Yadav, whose whereabouts remain unknown. The case has sparked widespread outrage, with
demands for accountability from both hospital authorities and the state health department.

( Source : Deccan Chronicle with agency inputs )
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'Forged documents, posed as UK-based cardiologist: Man with criminal past
impersonates surgeon, operates at Madhya Pradesh hospital; 7 dead

https://timesofindia.indiatimes.com/city/bhopal/forged-documents-posed-as-uk-based-
cardiologist-man-with-criminal-past-impersonates-surgeon-operates-at-madhya-pradesh-
hospital-7-dead/articleshow/120006665.cms

TOI City Desk / TIMESOFINDIA.COM / Updated: Apr 5, 2025, 13:48 IST

Authorities in Madhya Pradesh's Damoh district are investigating allegations that Narendra
Vikramaditya Yadav, impersonating a British cardiologist, performed surgeries at a missionary
hospital, resulting in seven deaths. The hospital, funded by the Ayushman Bharat scheme, is
under scrutiny. Officials have seized documents, and investigations into the fraudulent activities
are ongoing.

Authorities in Damoh, Madhya Pradesh, are investigating allegations against Narendra
Vikramaditya Yadav, who impersonated a British heart surgeon, leading to seven patient deaths
at a private missionary hospital.

NEW DELHI: Authorities in Madhya Pradesh's Damoh district have launched a probe into
allegations that a man impersonating a British heart surgeon performed surgeries at a private
missionary hospital, leading to the death of at least seven patients in a month.
The accused, who posed as Dr N John Kem, allegedly forged documents to pass off as a UK-
based cardiologist and conducted heart surgeries at the hospital. His real identity has now been
confirmed as Narendra Vikramaditya Yadav, officials said.
While the official death toll stands at seven, local advocate and Damoh Child Welfare Committee
president Deepak Tiwari claimed the actual number could be higher.

"Patients came to us and said they were suspicious and took their kin elsewhere for treatment.
That's when we found out the man was a fake — the real Dr Kem is in Britain. This man is
Narendra Yadav, with a criminal case against him in Hyderabad," Tiwari told ANI.

The missionary hospital, reportedly tied to the Ayushman Bharat scheme, was also receiving
government funds, adding to the seriousness of the case. National Human Rights Commission
member Priyank Kanoongo confirmed receiving complaints and said the matter is under
investigation.

"We've taken cognisance of a fake doctor conducting surgeries under a government scheme. The
hospital has received money from Ayushman Bharat, and a probe is underway," Kanoongo said.
Investigating officers have seized all hospital documents. Officials found that Yadav used forged
credentials, impersonating Dr Kem to gain employment and conduct procedures.
Damoh district Collector Sudhir Kochar said a statement would be made once the probe
concludes. SP Abhishek Tiwari confirmed that a criminal investigation into the multiple deaths
and fraudulent activities is ongoing.
The impersonator is also not new to controversy. In July 2023, under the alias Dr N John Kem,
he tweeted a bizarre message asking for UP CM Yogi Adityanath to be sent to France during
riots, drawing mockery online. He also shared photoshopped images with CM Yogi, further raising
guestions about his online impersonation tactics.
Authorities are now working to track the full extent of his activities and links to past frauds.
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MP News: Seven Killed After Man Posing As Top UK Cardiologist Performs Heart Surgeries
At Damoh Hospital

The district investigation team seized all documents from the hospital. During their investigation,
it was discovered that the accused had submitted fake documents resembling those of the
renowned British doctor. The accused is also linked to multiple controversies, including a criminal
case registered in Hyderabad.

https://english.jagran.com/india/mp-news-seven-killed-after-man-posing-as-top-uk-cardiologist-
performs-heart-surgeries-at-damoh-hospital-10228453

By Yashashvi Tak | Published: Sat, 05 Apr 2025 05:53 PM (IST) Source:JND

Madhya Pradesh officials are investigating claims that a fake doctor performed heart surgeries at
a private missionary hospital in Damoh city, leading to the deaths of at least seven patients. The
deaths, which occurred over a month, have raised concerns locally. Itis alleged that a man named
N. John Kem posed as a renowned British cardiologist with the same hame and secured a position
at the Christian missionary hospital.

Claiming to be a qualified heart specialist, he went on to perform surgeries, but the patients who
underwent the procedures later died, news agency ANI reported citing officials. Further
investigation revealed that the accused's real name is Narendra Vikramaditya Yadav.

Deepak Tiwari, an advocate who filed a formal complaint with the Damoh District Magistrate,
claimed that while the official death toll stands at seven, the actual number is significantly higher.
"Some patients, who did not die, came to us and told us about the incident that they had taken
their father to the hospital, and the guy was ready to operate, but they were a bit apprehensive,
so they took their father to Jabalpur,” Tiwari said as quoted by ANI.

"We then got to know that there is this fake doctor working at the hospital; the real guy is in Britain,
and this guy's name is Narendra Yadav. There is a case against him in Hyderabad, and he has
never shown his real documents,” he added.

National Human Rights Commission member Priyank Kanoongo stated that the missionary
hospital was also receiving funds from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigation team seized all documents from the hospital.
During their investigation, it was discovered that the accused had submitted fake documents
resembling those of the renowned British doctor. The accused is also linked to multiple
controversies, including a criminal case registered in Hyderabad.

Damoh District Collector Sudhir Kochar has stated that he will issue a statement once the
investigation is completed. Abhishek Tiwari, the Damoh SP, told ANI, "We are currently
investigating the matter concerning multiple deaths at the missionary hospital."
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The accused in 2023 sparked a controversy on social media after he posed as the British doctor
N. John Kem and demanded that Uttar Pradesh Chief Minister Yogi Adityanath be sent to France
to intervene in the riots there. The tweet was widely mocked by various political leaders at the
time. Additionally, the accused has posted photoshopped images with UP CM Yogi Adityanath
under a false identity.

(With ANI Inputs)
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Man posing as British heart surgeon ‘performs surgeries, causes multiple deaths’
in Madhya Pradesh

Police said the accused were currently not under police custody and that an investigation
was underway. “We are looking into the allegations first and will then take action as per
the law,” a senior police officer said.

https://indianexpress.com/article/india/man-posing-as-british-heart-surgeon-performs-
surgeries-causes-multiple-deaths-in-madhya-pradesh-9927282/

Written by Anand Mohan J | Bhopal | April 6, 2025 07:10 IST

2 min read

Authorities in Madhya Pradesh’s Damoh district are investigating a case of medical fraud
after a man posing as a British heart surgeon allegedly performed surgeries at a private
missionary hospital, resulting in multiple patient deaths within a month.

Allegations were made by Damoh Child Welfare Committee president Deepak Tiwari who
claimed that Dr. N John Kem — a UK-based cardiologist — had a different name and
allegedly “used forged credentials to secure employment and conduct complex heart
procedures”.

National Human Rights Commission member Priyank Kanoongo alleged said an
investigation would be conducted into this incident. Taking to his X account, Kanoongo
wrote: “A case has come to light involving the untimely deaths of seven people during
heart surgeries performed by a fake doctor at a missionary hospital under the guise of
treating heart disease. According to the complaint, the missionary hospital is covered
under the Prime Minister's Ayushman Bharat scheme, and government funds have also
been misused”.

Police said the accused were currently not under police custody and that an investigation
was underway. “We are looking into the allegations first and will then take action as per
the law,” a senior police officer said.
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Bhondsi jail has just 1 doctor for over 2K inmates, says NHRC

https://www.millenniumpost.in/delhi/bhondsi-jail-has-just-1-doctor-for-over-2k-inmates-
says-nhrc-605396

BY MPost5 Apr 2025 11:44 PM MPost5 Apr 2025 11:44 PM

Gurugram: Gangsters using mobile phones, lack of 5G signal jammers, no female
medical staff and just one doctor to attend over 2,800 inmates, these were some issues
that the National Human Rights Commission’s (NHRC) found during inspection at
Gurugram’s Bhondsi jail.

The inspection was carried out by the NHRC’s Special Monitor Balkrishna Goyal on
Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman
doctor is in the jail for female inmates which raises concerns about how sick women would
discuss their health issues with the male doctor, an NHRC official said. A senior jalil official
admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As
there is just one doctor in the prison, he refers the sick inmates to civil hospital in
Gurugram, the official said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behavior of the jall
administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being
provided to the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile
phones. Taking advantage of this, several gangsters lodged in the jail are reportedly using
mobile phones inside,” Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail
against a sanctioned capacity of 2,412. The inmate population comprised 2,269 male
undertrials, 80 female undertrials, 532 male convicts and 17 female convicts.
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NHRC carries out inspection at Gurugram’s Bhondsi jail

https://www.dailypioneer.com/2025/india/nhrc-carries-out-inspection-at-gurugram---s-
bhondsi-
jail.html#:~:text=Gangsters%20using%20mobile%20phones%2C%?20lack,inspection%2
0at%20Gurugram's%20Bhondsi%20jail.

Sunday, 06 April 2025 | Pioneer News Service | Gurugram

Gangsters using mobile phones, lack of 5G signal jammers, no female medical staff and
just one doctor to attend over 2,800 inmates, these were some issues that the NHRC
found during inspection at Gurugram’s Bhondsi jail.

The inspection was carried out by National Human Rights Commission’s (NHRC) Special
Monitor Balkrishna Goyal on Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman
doctor is in the jail for female inmates which raises concerns about how sick women would
discuss their health issues with the male doctor, an National Human Rights Commission
official said. A senior jail official admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As
there is just one doctor in the prison, he refers the sick inmates to civil hospital in
Gurugram, the official said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behaviour of the jall
administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being
provided to the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile
phones.Taking advantage of this, several gangsters lodged in the jail are reportedly using
mobile phones inside,” Balkrishna Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail
against a sanctioned capacity of 2,412.

The inmate population comprised 2,269 male undertrials, 80 female undertrials, 532 male
convicts and 17 female convicts.

Balkrishna Goyal also visited an old age home located in Mandawar village in Sohna area
and took stock of the services and facilities being provided there.
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1 doctor for over 2,800 inmates, gangsters using phones in Gurugram’s Bhondsi jail, NHRC
finds
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PTI | Apr 05, 2025 06:54 PM IST
1 doctor for over 2,800 inmates, gangsters using phones in Gurugram’s Bhondsi jail, NHRC finds

Gurugram, Gangsters using mobile phones, lack of 5G signal jammers, no female medical staff
and just one doctor to attend over 2,800 inmates, these were some issues that the NHRC found
during inspection at Gurugram’s Bhondsi jail.

The inspection was carried out by National Human Rights Commission’s Special Monitor
Balkrishna Goyal on Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman doctor is
in the jail for female inmates which raises concerns about how sick women would discuss their
health issues with the male doctor, an NHRC official said.

A senior jail official admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As there is
just one doctor in the prison, he refers the sick inmates to civil hospital in Gurugram, the official
said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behavior of the jail administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being provided to
the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile phones.
Taking advantage of this, several gangsters lodged in the jail are reportedly using mobile phones
inside," Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail against
a sanctioned capacity of 2,412.

The inmate population comprised 2,269 male undertrials, 80 female undertrials, 532 male
convicts and 17 female convicts.

Goyal also visited an old age home located in Mandawar village in Sohna area and took stock of
the services and facilities being provided there.

This article was generated from an automated news agency feed without modifications to text.
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NHRC directs Bhadrak SP to expedite probe, rescue missing minor

https://www.orissapost.com/nhrc-directs-bhadrak-sp-to-expedite-probe-rescue-missing-minor/

Post News Network | Updated: April 5th, 2025, 09:29 IST

Kendrapara: The National Human Rights Commission (NHRC) has directed the Superintendent
of Police (SP), Bhadrak, to expedite the investigation on a priority basis to rescue the missing
minor child. The apex rights body further asked the Bhadrak SP to submit a status report within
four weeks, failing which the commission shall be constrained to invoke coercive processes under
Section 13 of the Protection of Human Rights Act, 1993.

The NHRC passed the order while acting on a petition filed by Sagar Kumar Jena, a human rights
activist. The activist, quoting reports published by various newspapers July 29, 2024, alleged in
his petition that a one-and a-half-year-old boy was kidnapped by two persons in the
Bhandaripokhari area of Bhadrak district. The child’s mother reportedly alleged that her son was
kidnapped by one of her close relatives, Alok, who had been frequently visiting her house. She
sought the intervention of the commission in the matter. The commission has asked the SP to
ensure that the additional and complete report is submitted no later than May 11, 2025, for further
consideration.
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Complaint Filed With NHRC To Take Action Against Loyola College For Denying
Admissions To Non-Christians In M.A. Philosophy Course

https://thecommunemag.com/ngo-watchdog-urges-nhrc-to-take-action-against-loyola-college-
for-religious-discrimination-in-m-a-philosophy-admissions/

April 5, 2025 | The Commune

NGO watchdog, Legal Rights Protection Forum (LRPF), has appealed to the National Human
Rights Commission to take action against Loyola College in Chennai for allegedly denying non-
Christian students equal access to education. The forum claims that the college is violating
fundamental rights by not offering the M.A. Philosophy course (affiliated with the University of
Madras) to non-Christians, instead reserving it exclusively for Christian students, displaying
favoritism and discrimination.

In a social media post, the Legal Rights Protection Forum stated, “Urged @India_NHRC to take
strict action against Loyola College, Chennai for religious discrimination—offering M.A.
Philosophy (in affiliation with UoM) exclusively to Christian students, denying non-Christians equal
educational opportunities & violating their fundamental rights.”

This request comes amid an ongoing scandal involving Loyola College, which the LRPF has been
addressing. Despite the college’s affiliation with the University of Madras, no action has been
taken by the university regarding these allegations. Previously, the LRPF raised a complaint
against the Registrar of the University of Madras, Prof. S. Elumalai, accusing him of endorsing
large-scale academic fraud linked to Loyola College. The complaint, submitted to the Governor
of Tamil Nadu, calls for disciplinary action against the registrar and the cancellation of M.A.
Philosophy degree certificates issued fraudulently under the university’s name.

The complaint alleges that Loyola College has been running its M.A. Philosophy program at an
unapproved off-campus location, Satya Nilayam, a Jesuit missionary training center. Despite this,
students at Satya Nilayam allegedly received degrees bearing the University of Madras’s official
logo, in violation of university rules.

Key Allegations In The Complaint

Unauthorized Off-Campus Operations: The M.A. Philosophy program, officially affiliated with
Loyola College, is allegedly being conducted at Satya Nilayam, which is not an approved campus
under the University of Madras.

Manipulation of Online Records: Following the previous complaint filed on February 27, 2025,
Satya Nilayam allegedly removed all references to Loyola College from its official website—an
attempt to erase evidence of wrongdoing. However, digital archives like the Wayback Machine
retain historical records, confirming the prior affiliation.

Fraudulent Issuance of Degrees: The complaint includes a copy of an M.A. Philosophy degree
certificate issued in 2005 under the name of the University of Madras to a student enrolled at
Satya Nilayam instead of Loyola College.

Failure of University Oversight: The University of Madras allegedly failed to conduct mandatory
inspections of Loyola College’s campus, leading to unchecked violations. Additionally, an RTI
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response from 2023 shockingly revealed that the university had “lost” the original affiliation order
for Loyola College.

Potential National Security Violations: The forum claims that Loyola College has been inviting
foreign nationals under the pretense of academic studies but instead providing missionary training
at Satya Nilayam—a possible breach of Indian visa regulations and a national security concern.

The Legal Rights Protection Forum has urged the Tamil Nadu Governor to:

Initiate disciplinary proceedings against the Registrar of the University of Madras for failing to
prevent or investigate the alleged fraud.

Cancel all M.A. Philosophy degrees issued by Loyola College since 1998 under the University of
Madras’ name.

Direct law enforcement agencies to investigate and register an FIR against Loyola College
management for academic fraud and misuse of university credentials.

Despite the severity of the allegations, neither Loyola College nor the University of Madras has
issued an official statement in response to the complaint. Academic circles and student
communities are now demanding greater transparency and accountability in the university’s
affiliation policies.

As the controversy unfolds, the Tamil Nadu government and higher education authorities are
expected to take cognizance of the issue, with many calling for an independent inquiry into the
matter.
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Policing with prejudice: Report finds caste and religious bias among law enforcers

Among Delhi’s police, a worrying 62 per cent believe that Muslims are more “naturally inclined”
towards crime.

https://frontline.thehindu.com/news/bias-in-indian-policing-report-2025/article69415354.ece

Published : Apr 05, 2025 14:13 IST - 4 MINS READ
Vedaant Lakhera

Do law enforcement authorities carry out their duties objectively or with societal bias? The Status
of Policing in India Report (SPIR) 2025 finds that caste, religion, and political affiliation often play
a decisive role in shaping police perceptions and influencing their actions. The SPIR, published
by the NGO Common Cause and Lokniti Programme of the Centre for the Study of Developing
Societies (CSDS) is based on a survey over 17 States and covering 8,276 personnel across urban
and rural areas.

This bias not only shapes initial interactions but can also affect decisions on investigation,
enforcement, and legal proceedings finds the study, which surveyed a broad spectrum of law
enforcement personnel, including constables, upper subordinate officers ranging from assistant
sub-inspectors to deputy superintendents of police, and senior officials from the Indian Police
Serrvice.

More than a quarter (27 per cent) of officials justified mob violence in cases of sexual harassment
or kidnapping, implying they condone the public taking justice into their own hands, effectively
legitimising vigilantism.

There also appears to be a lack of compliance towards arrest procedures across States, the report
stated: Only 41 per cent of police personnel said these procedures were “always followed”, while
21 per cent admitted to “rarely” or “never” complying with them. Karnataka fared the worst, with a
staggering 70 per cent of its officials acknowledging they “rarely” or “never” follow prescribed
procedures, while Kerala police demonstrated the highest compliance, with 94 per cent of officials
adhering to proper arrest protocols.

In Gujarat, police exhibited the highest level of bias in their perception of Dalits and Adivasis, who
they believed were “naturally inclined to commit crimes”. Among its personnel, 68 per cent hold
this view about Dalits, while 56 per cent believe the same about Adivasis. Among Delhi’s police,
which comes under the jurisdiction of the Ministry of Home Affairs, a worrying 62 per cent believe
that Muslims are more “naturally inclined” towards crime.

Paramjeet Singh, secretary of the People’s Union for Democratic Rights, said that the police
cannot be held entirely responsible for such partisan actions, as they are ultimately a reflection of
the broader state apparatus and function within the framework of state policies. “The heavy
restrictions placed on Eid prayers, barring Muslims from praying on roads, footpaths, or even
rooftops, for instance, reflects an effort to confine their religious expression to private spaces. In
contrast, large-scale Hindu religious gatherings, such as Bhandaras, Kanwar Yatras, and the
state-backed Kumbh Mela, face no such curtailment.” Singh told Frontline.
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There are also glaring inconsistencies and underreporting in official records of custodial deaths,
finds the report. In 2020 alone, the National Crime Records Bureau (NCRB) documented 76
custodial deaths, while the National Human Rights Commission (NHRC) recorded 90, revealing
a data disparity across agencies. “NHRC’s guidelines makes it mandatory for the police to report
every custodial death within 24 hours to the commission. But often, a deliberate the police do not
do so, because informing them means that they will begin investigating”, he Singh.

In 2022, judicial inquiries were ordered in only 35 per cent of the cases of deaths in police custody,
the report states.

Mihir Desai, vice president of People’s Union for Civil Liberties, told Frontline there was a need
for a robust system to hold the police accountable. “The Supreme Court, in its ruling on Prakash
Singh vs. The Union of India, mandated the creation of a police complaint mechanism. However,
for true accountability, the mechanism must include independent members from civil society
rather than just police personnel: If the police are going to investigate cases against themselves,
there is a good chance that nothing much will come out of it”.

The findings also reveal homophobia and transphobia within the police force. Around 38 per cent
of respondents believe hijras and transgender individuals are “naturally prone to committing
crimes”, reflecting dangerous stereotyping. Even more alarmingly, 57 per cent of police personnel
surveyed believe that queer individuals have a negative influence on society, raising serious
concerns about their treatment within the criminal justice system.
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Girl trafficked from Bengal rescued by Delhi Police

https://yvespunjab.com/qgirl-trafficked-from-bengal-rescued-by-delhi-police/

New Delhi, April 5, 2025

National Human Rights Commission (NHRC) member Priyank Kanoongo on Saturday
said that a girl hailing from West Bengal who was trafficked to the national capital has
been rescued by the Delhi Police from a brothel here.

Taking to X, he wrote: “Today, on my instructions, Delhi Police conducted a rescue
operation and rescued a girl from West Bengal from a brothel in GB Road red light area.
Informant Mission Mukti Foundation told that the accused named Mohammad Ghazi from
South 24 Parganas had trapped the victim girl in the trap of love, trafficked her to Delhi
and sold her to a brothel where she was being forced into prostitution.”

Human trafficking remains one of the major challenges to tackle for the law enforcement
agencies despite the vigilance maintained by the security personnel to curb and check it.

The Ministry of Home Affairs has set up an Anti-Trafficking Cell to deal with matters
relating to law enforcement response on trafficking, which are subject matters of the
Department of Women &amp; Child Development.

According to a note: “The Cell provides suitable guidelines to the States/UTs from time to
time for strengthening law enforcement response in tackling human trafficking. It also acts
as an interface with other Ministries like Ministry of Women &amp; Child Development,
Ministry of External Affairs, Ministry of Labour &amp; Employment, Ministry of Railways
etc. to address the issues of human trafficking.

The Anti Trafficking Cell also provides guidance and assistance to the State and UTs for
holding State level conferences and Judicial Colloquiums with a view to sensitizing the
concerned officers, including Police officers, Judicial officers and other stakeholders in
the States and UTs about Human Trafficking. The Anti Trafficking cell is also responsible
for signing bilateral /multilateral MoUs with various countries to address the issue of
Human Trafficking and participation in national /international meetings/conferences.”

Notably, Priyank Kanoongo is also the former chairperson of the National Commission
for Protection of Child Rights (NCPCR) — a statutory body that has been established by
an Act of Parliament.

It functions under the aegis of Ministry of Women and Child Development.

The NCPCR is mandated “to ensure that all Laws, Policies, Programmes, and
Administrative Mechanisms align with the Child Rights perspective as enshrined in the
Constitution of India and the UN Convention on the Rights of the Child”.(Agency)
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